
To,

E UH H H OU AT UWA
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM A D ARUNACHAL PRADESH)

Shri Saptarshi Garg,
Joint Registrar (Vigilance),
Gauhati High CouO
Guwahati.

NO.HC.Vrr-2os I 2oL3 I 846L t A

Shri Dhrupad Kashyap Das,
District & Sessions Judge,
Cachar, Silchar.

TL

October, 2023.

Sub:- Civil vacation,

Ref:- Your letter No. JCD.I/18Ay'23l5S01, dtd 03.10.2023.

Sir,

, Beltola, Guwahati-29.

Dated Guwahati the 6

with reference to the above, I am directed to inform you that you have
been granted permission to avail the ciyit vacation from 16.1o.2023 to 29.10.2023
(prefixing L4.10.2023 & 15.10.2023). Further, the next senior most Judicial officer
available at the station will remain in charge of your court and office in your absence.

/.-The Principal Accountant General (A&E), Assam
{2. The Project Manager, Gauhati High Court.

Yours hithfully,

sL/-
,T. REGISTRAR (WGILANCE)

Memo NO.HC.VII-20S/2013/8462-8463/A. dated ) A (_ lA_2,
Copy forwarded for information to:

+-

From :-


